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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH
AT HYDERABAD,

0.A.No, 339/97

---—-—-------

Date of decision: June 9,1998.

A —

Beatwean:

R.Raghu Ngndan,
) Applicant

And

1. The Regional Provident Fung Commissioner,
Barkatpura Andhra Pradesh, Hyderabag,

2. The District Employment Exchange Officer,
Distfict Employment Exchange, Hyderabad t.

Hyder zbad,

Respondentx,

Counsel for the applicgnt: Sri N, Rama Mohana Rao.

Counsel for respondents: Sri R.N,Reddy,for R-1.
Sri P.Naveen Rao forR-2.

CORAM ¢

Hon'ble Sri R.Rangarajan, Member (n)
Hon'ble B,.s.Jai Parameshwar, Member (J)

JUDGMENT,

(per Hon'ble sri R, Rangarajan, Member (A)

Sfi N. Ramamohana Rgo for the applicant,
Sri ;| R.N.Reddy for Respondent No,1 and
' Regpondent No.2.
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sri N. Ramamohana Rao was informed

by the learned counsel Sri R.N. Reddy for Respondent No,1
in regard to the €ontents of the letter dated 7-6-1998
]

and served a copy of the letter on him,

The applicant in this 0.A., has ﬁot beean
selected as canaabe scen from the letter of the
learned counsel for Respondenﬁ No.l dazted 71-6=1998,

Hence the dismissgl order indicated in the }nterim

order is hereby confirmed.

The C.A., is dismissed. No cost.

J

/(-B.S.JAI PARAMESHWAR) (R .RANGARAJAN)
Member (J) Member (A)
Qe |
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Date: 9th June, 1998, | l
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Copy to:

1.

2.

s

3.
4,
5.
6.

7.

The Regional Provident Fund Commxssmoner,
Bankatpura A.P., Hyderabad,

The District Employment Exchangey Officer,
District Employnent Exchange, Hyderabad,

One copy to mr.N.Ram Mohan Rao, Advocate,CAT,Hyderabad.

One copy to fir.R.N.Reddy,Add1,CGSC,CAT,Hyderabad,
Bne copy to Mr.P,Naveen Rao,Addl.CGSC,CAT,Hyderabad,

One copy to DTR(A),CAT,Hyderabad:
One duplicate copy,

YLKR




D

TYPED BY
COMPARED BY

IT COURT

CHECKED BY
APPROVED B8Y

IN THE CENTRHL ADMINISTRATIVE TRIBUNAL
VHYDERA BAD BENCH HYDERABAD
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